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(vii)

regarding the methods of unfair
competition andfor restrictive prac-
tices, if any, adopted by the larger
newspapers to suppress, weaken
and ecliminate the smaller ones
about which there are often comp-
laints, a sub-committee, set-up by
the Press Council, invited specific
information and instances by a
Ictter addressed to newspapers and
periodicals in all languages having
a paid circulation af 5,000 copics
and above. In reply, only ten
dailics and four weeklies mentioned
specific cascs of what they consi-
dered restrictive practices indulged
in by bigger papers. The Council
is currently pursuing the enquiry
by collecting further information re-
garding instances of  restrictive
practices.

Government airc considering the
question of sctting up a Newspaper
Finance Corporation (o give finan-
cial assistance to small and medium
newspapers and not to big news-
papers, to help the healthy growth
of the former.

(viii) (@) Government are of the view

that but for the steps taken
by the Government so far
the growth of big chain
newspapers would have been
more than what il has been.
It is not, however, possible to
estimate the extent to which
steps  already taken by
Government have been
efiective.  Government belicve
that the best way to check
the growth of big chain
newspapers is to foster the
growth of small and medium
newspapers which are mana-
ged on healthy lines and
follow an enlightened cdito-
rial  policy keeping the
national interests in  view.
Government are confident that
the steps already taken and
the further steps to be taken
in the matter will effectively
foster the growth of small and
medium  newspapers and
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thereby check the growth of

big chain newspapers,
(viii) (b) As recommended by the
Diwakar Committee on Small
Newspapers, Government have
started a slow speed news
bulletin over the Al India
Radiv which purveys impor-
tant news, particularly for
use by small and medium
newspapers who, duc to finan-
cial reasons, are not in a
position to subscribe to the
service of news agencies.

A departmental study of the ownership
pattern of the companies publishing news-
papers has been instituted by the Department
of Company Aflairs. 'The conclusions of
the study arc awaited.

Taking over Balarama Varma Textile
Mill by Textile Corporation

SHRI JYOTIRMOY BOSU :
SHRI SAMAR MUKHERJEE :

1033,

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether Government have received
any letter fiom the Tamit Nadu Government
to take over the closed Balarma Varma Tex.
tile Mills, Shenkottai (Tamilnadu) through
the Teatile Corporation ; and

(b) the reaction of Government thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir.

(b) The mill has not been considered to

be a fit one being taken over, under the
Industrics (Development and Regulation)
Act, 1961.

Closure of Jute Mills in West Bengal

1034. SHRI JAGADISH BHATTA-
CHARYYA : Will the Minister of
FOREIGN TRADE be pleased to state ;

(a) whether Government are aware that
several jute mills in West Bengal are in a





